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State capital for Haryana

*37. SHRI S. S. SURJEWALA: Will
the Minister of HOME AFFAIRS be
pleased to statc:

(a) whether Government are aware
that Haryana State continues to be a
Statc without its own capital even after
30 years of its formation;

(b) whether Govcrnment are awarc
that the non-cxistencc of State’s own
capital has resulted into retardation of its
progress in the fields of culturc, educa-
tion, cmployment and development; and

(c) if so, whether Government would
take suitable measures to help the State
in building its own State capital?

THE MINISTER OF HOME AF-
FAIRS (SHRI INDRAJIT GUPTA): (a)
to (c) The issue of a separate State
capital for Haryana is inter-linked with
the issues arising out of thec territorial
claims put forward by Punjab and Harya-
na conscquent upon the enactment of the
Punjab Reorganisation Act, 1966. Chan-
digarh is serving as capital of both Punjab
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and Haryana for the present, and it is not
truc that the State of Haryana is without
a capital. Haryana has also made substan-
tial progress in the ficlds of culture,
cducation, employment and development.

Bomb Blasts in Delhi

*58. SHRI O. P. KOHLI: Will the
Minister of HOME AFFAIRS be plcascd
to statc:

(a) the number of bomb blasts in Dclhi
during thc last onc year,

(b) the number of pcople killed as a
result thercof, and

(c) thc number of people arrested in
this conncction and the action taken
against them?

THE MINISTER OF HOME AF-
FAIRS (SHRI INDRAIJIT GUPTA): (a)
During the last one ycar, between
1.7.1995 and 30.6.1996, there werc 8
cases of bomb blasts in Delhi.

(b) 21 persons were killed as a result
of these blasts.

(c) 13 persons have been arrested. Of
these, three accused persons arc facing
trial in the court.
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